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14.10 HRS. 
GENERAL BUDGET-GE~ERAL 

DISCUSSION 

SHRl M. R. MASANI (Rajkot) : Mr. 
Deputy-Speaker. Sir. that this Budget has, 
perhaps. received a friendlier welcome 
than most of those that have preceded it. 
I do not grudge that satisfaction to my 
good friend. the Finance Minister. But 
in case he thinks that the ~tisfaction or 
welcome is due to t;le merits of the 
Budget. let me caution him that this would 
be misleading himself. 'I1le jubiliation is 
in the nalllre of reliet, the relief that 
something much worse did not happen. 
Thi., is the predominent sentiment to which 
immediate expression has been given 
widely the country and. particularly, by 
busine.. and industrial circles. Mr. 
Laxll1lUl, one of our best cartoonist. sum-
marised the position very wen in the 
excellent cartoon ;le published entitled 
"Feeling Better 1" 

Sir. it remind~ me of the story of a 
Jewish collective farmer and the Rabbi in 
the Soviet Union. The story goes back 
to tbe days of Stalin when they were par-
ticularly oppressed. When the farmer, that 
is. the Soviet farmer. found himself miset-
"ble. he went to a Jewish priest, the Rabbi, 
and told him that be was miserable and 
that he wanted some relief. He got a 
promise from the farmer that if he woulu 
be patient and carry out whatever he sug· 
gested. he would give him relief. The 
farmer said : "Yes. I will do whatever you 
adviac me to do." Then. the Rabbi asked 
him. "What anintals or cattle have you got?" 
The farmer said. "I have got one horse. 
one cow and some poultry. and I have 
got six children at nome. We live in a 
little hut." 'I1le Rabbi told him. "From 
today. when you go back, take the cow 
into your hut." The farmer ~aid, "I am 
alreally overcrowded." Then. the Rabbi 
I()ld Ihe farmer. "You have promised me 
to do what 1 !oay. take the cow into your 
hut anll com.: to m~ next Sunday." The 
next Sunday. he asked, "How are you 
feeling ~ .. and the farmer said. "Much 
worsc". Again, he told the farmer. "Now. 
take the horse into your but for one week 
and come to me next Sunday." The far-
mer came back next Sunday and said. "It 
is even worse." The hut has become 
filthy. ~tinking and all thal." The Rabbi 

lold him. "Now. take all the poultry and' 
keep them in your hut." 'I1lis was also 
done. Then, when he went next time, the 
collective farmcr said. "Tllis i~ worst of 
all." Thcn. Rabbi told him, "Now, take 
the poultry out and come agaln and report 
to me next SunJa)." When he carne next 
Sunday. he said. "I am feeling better." 
'I1len. Rabbi told him. ''Take the hone 
out of your hut." And. finally. when the, 
cow was removed. the farmer came and 
said, "You have solved all my problems. 
I have no worries left." 

Sir. this is the measure of ilie Finance 
Minh1er's momentary popularity. I regret 
that. unlike the collective farmer, I do lIot 
take a short view and, therefore, I QD-
not join in the jubiliation, in the welcome 
for the Budget. ' 

If the Budget had been a good one, the 
hon. Minister could ha.ve expected my full-
est support, blll unfortunately, I think L1C 
view taken by business and industry is 
a very superficial and a short·sighted one. 
It remindS me of Sir Robert Walpole say-
ing earlier when' the people of LondOit 
were jubilating. ''They are ringing the 
bells now. but they will be wringing their 
hands soon." The day is not far ,when 
the same gentlemen who have rushed for-
ward to welcome this Budget are going 
to get i!Ccond thoug;lIs. 

Our angle from this Party and from 
these branches i8 primarily that of the COIl-
sumer. We are a Consumers' Party. We 
are for the men who buy and the men 
who buy are every man. woman and cbiId 
in thi~ country. There is a second class 
for which we woulJ like to judl!'e every-
thing and that is the peasant, the farmer. 
Judgell from the point of view of the 
national economy, the consumer anJ the 
farmer, this is a bad Budget. 

Let me first deal with the revenue side 
where I ;,ave not vcry much to say. I 
think. in regard to taxation, the Finance 
Minister vcry wiscil' came to the cvnclu-
sion that there was nothing very much left 
to tax. The law of diminishing returns 
had set in and. therefore, quite wisely, 
he avoided adding to the burden of taxa-
tion. The orange had already been ~quee­
zeu dry; only Ihe poor remained to be 
bled. 

All the same. I would like 10 welcome 
certain minor liberalisation measures til at 
the budget embodies. First of all. I aID 
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glad to say that the Finance Minister has 
carried out tho half-assurance that he gave 
me acr"ss the floor last year in regard to 
the Annuity Deposit Scheme. I am very 
glad that he found it pOSlo'ible to dispense 
with tbat obnoxious measure. It is also 
good that. in regard to investment, the 
first Rs. 500 for dividend income has been 
freed of income-tax. It is good til at the 
surtax has been lowered from 35 to 25 
per cent. and the tax on dividends up to 
10 per cent has been abolished. One can 
go (In like this with tW(l or three small 
n1easures. 

But let me say this. Even with all 
these measures taken, it is a very poor 
thing compared to what Pakistan is doing 
in regard to giving incentives to enterprises 
in their country. In Pakistan, the exemp-
tion limit of dividends i~ not Rs. 500, it 
is Rs. 5,000. Educational allowances for 
children are Rs. 300 per child up to a 
maximum of Rs. 900 for th06e wbose 
income do not exceed Rs. 25,000. There 
are more generous deductions for invest-
ment in life insurance, provident fund, etc. 
Above all, the statutory limit of exemption 
from income-tax is Rs. 6,000 as against 
Rs. 4,000 in our country. 

Here, I am very glad that Mr. Bhootha-
!ingam has in hi, Report, advocated the 
raising of the exemption limit from Ro. 
4,000 to Rs. 7,SOO. If this is done, a 
large number of small taxpayers who 
IIbould not be paying tax at all. would 
be relieved from this burden and may bave 
a little more to spend or to inve!ll. I would 
like to suuest to the Finance Minister 
that even in tbis Finance Bill, when it 
ClOmes up befoR: the House next month, 
lie may raise the exemption limit from Rs. 
4.000 to Rs. 75,000, as recommended by 
the expert whom they themselves appoint-
ed. 

Most ot the commentators saw thi~ 

budget as a choice for the Finance Minis-
ter between additional taxation and deficit 
financing and telt that he was bound to 
dMIoIc ODe or tho other. As if one has 
10 cbooIe bo&ween plague and cancer! 
My answer is that I choose neither, be-
cause there was the way out of good 
boalth' Thore was a third alternative 
which would bave made both deficit finan-
Qag and added taxation unnecellsary, and 
LI2LSS/68-7 

that was the way of cutting the bloated 
expenditure of the Union Government. In 
other words, the whole public discussion, 
if I may say so, in the press has been 
in regard to a false choice. The right 
choice has hardly been mentioned, I IID1 
sorry to say, even by our economic com-
mentators, all of whom want to take the 
easy way out of jubilating too early. 
But that third alternative is the real ODe. 
If unnecessary and wasteful expenditure 
had been cut down, we could have balan-
ced the budget witholtt deficit finance and 
without additional taxation. 

SHRI RANGA (Srikakulam): He had 
himself agreed earlier. 

SHRI M. R. MASANI: I am glad that 
our own Government, for which my Party 
is responsible, in Orissa ~as been one of 
the few State Governments, perhaps Ibe 
only one, to have brought forward a sor-
plus budget and to have refused to take 
the easy path of deficit finance. 

SHRl S. KANDAPPAN 
Madra~ also. 

(Mellor) : 

SHRI M. R. MASANI : I am glad that, 
as usual, Ot-issa and Madras go together 
as the two well-governed States ruled by 
non-Congress Governments In the country. 
as I have been often told by people. 

The Finance Minister will say; 'It is all 
very easy sitting where you are, to say 
tbat. But where is the scope for econo-
my 'J' I would like to remind aim that 
last year be had told us 'Be patient, next 
year, I shall cut and wield the axe'. I 
am very ~orry that he bas not found it 
possible to muster enough strength and 
courage to carry out that intention. If 
there is one big fault in this budget. it 
is the failure to carry out that hope and 
that a,,"urance that we would live within 
our means and tilat this Government. (or 
the first time, would learn to cut its coat 
according to its cloth. 

SHRI S. K. TAPURIAH (Pali) -t It 
never learns. 

SHRI M. R. MASANI : There is ample 
scope' for economy. Let us not believe 
the Finance Minister if he teUs tbat this 
Rs. 300 crore gap could not bave been 
avoided. There is first non-developmental 
expenditure, civil and military. unproduc-
tive expenditure which gives not 8 rupee 
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[Shri M. R. Masani] 
back to this country. Unfortunately, that 
expenditure is going up twice as fast as 
developmental expenditure. If you take 
the base year 1964-65, up to today waile 
the development expenditure. both at the 
Central and State level has gone up by 
27 per cent, the non-developmental expen-
diture has gone up by 55 per cent. If 
you take 1961-62 as the base with 100. 
then development expenditure has gone up 
to 205. while nO::t-development expendi-
ture went up la,' year to 290. In both 
cases, the rate of galloping expansion in the 
wasteful and unproductive expenditure is 
twice what it is of Plan expenditure. This 
means that less and less of our country', 
savings and leils and less of our taxes 
is being devoted to fruitful and productive 
returns and more and more to wasteful 
purposes. 

During the last ten or eleven month •. 
I have had the opportunity as Chairman 
of the Public Accounts Committee to learn 
a litUle more about what goes on on the 
exPenditure side of our balance-sheet. I 
had the co-operation of Members of my 
Committee in ample mearure, and may I 
pay my humble tribute to the Members 
of the ruling party and of other parties 
who have worked along with me as one 
happy team wit;lout the slightest element 
of party politics? I think it is one of 
the finer things about our democracy that 
these financial committees are able to func-
tion as a microcosm of Parliament. 

The experience that I have gained, how-
ever, is a very sad one. If I thought 
before that there wa~ waste. that impression 
has been confirmed. If I thought before 
t;lat there was hanky-panky and corruption. 
that impression also has been confirmed. 

I have had the privilege of laying ten 
original Reports before this House since 
last May up to this morning. These cover 
six Minb,ries out of about twentyfive de-
partments or Ministries which are relevant. 
A perusal of these Reports will show that 
they have uncovered or disclosed waste 
of publio money or infructuous expendi-
ture totalling Rs. 45.88 crores. Thi~ is 
just a very small cross-section of what is 
going on in the country. TAat will give 
some idea of the quantum of money that 
is being poured dawn the drain. 

The Centre and the States today employ 
6! million employees, most of' hem under-

employed and under-paid. While I be· 
Iieve that all further recruitment should he 
~'opped-retrenchment Is difficult, but ocr· 
tainly I would expect Government to stop 
a single new man being lakeD on a single 
neW post being created-I am sorry to say 
that this time, in the Demands for Grants 
so cheerfully passed by the Finance Minis-
try I find that that overgrown body. that 
parallel government, the Planning Commis-
.sion, which has alreadY been criti~ by 
the Administrative Reforms Commission and 
hy all of us for developing a big pay-roll 
and big staff and doing very little except 
ruining the country. has been given even 
mono clerical and peon staff. It is unfor-
givable I do not know whether the Finance 
Minister is conscious of tbis horrible thing. 
1 have tile fi!!urcs here. He ha... sanc-
tioned the increase in the number of peons 
in the Planning Commi!lsion from 224 to 
290 anu of clerks and assistants from 557 
10 1041. I want to ask him: Without 
even a Plan before the country. with a 
Plan Holiday that the country is enjoying 
at last, what excuse can there be for in-
creasing tnc menial and ministerial staft 
in a body that should have heen liquidated 
long ago for its incompetence ~ 

I turn to Defence expenditure. It has 
been called the 'sacreu cow of Indian 
economiCS' by u i,ournalist the ot;ler day. 
because nobody has the courage to attack 
it. Certainly none of us wants that the 
defence of this country should be weak-
ened in any way. That is farthest from 
our minds. We do not want the security 
and defence of this country to he weak-
ened in the sli!!htest. But surely defence 
and security arc not proportional to the 
money sanctioned or spent! Mr. Mac:-
Namara, who recently retired as Defence 
Secretary of the U.S., has shown how by 
a resort to cost effectiveness t:lut you can 
cut the budget and still increase the fire 
power and defence preparedness of a 
country. 

Now, I have presented three Reports on 
the Defence Services and Defence Produc-
tion. A look at these will be rewarding. 
I think I can say thi~ 'with a sense of 
responsibility that if in the defence tx-
penditure of over a thousand crores of 
rupec,-il has already gone up this year 
bv RI. 45 crores more than last y~r. and 
crossed the thousand-crore-marlc for the 
first lime in our history-if the budget bad 
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been cut by R~. 100 crores, this country 
would not have suffered an iota iii. 80 
far as its security and defence are toII-
cerned. Our Committee has recommended 
that, instead of the Ordnance factories try-
ing to produce everything by themselves, 
it will be more beneficial to our defence 
readiness, defence posture and economy, 
if a lot of things were farmed out to 
other concerns 10 produce, as b' done in 
Ihe more ad vanced mililary countrie~ of 
the world. Thb lime the Ordnance and 
cloth factories have heen allocated by the 
Finance Minisler Rs. 119 crores. A very 
major cut could !be made in this if the 
recommendation of tae Public Accounts 
Committee could be carried out. BUI the 
sad thing is that the Finance Minister has 
recommended economy to everyone, to the 
citizen. to the Slale Go'ernment~, but not 
10 the Union G(lvernment. That is the 
only exception from the golden rule of 
,elf-control and self-restraint. 

SHRI RANGA: He has become help-
less. 

SHRT M. R. MASANI: I now turn to 
developmental expenditure which is sup-
posed to be more productive. Certainly 
it is n(lt a comrlelc, waste like Ihe Civil 
Service expenditure. But I find there is 
an obsession that if you spend more and 
more on the Plan. tilen you get better 
results. I have not the time today to go 
into detail~. My time is limited, But may 
I commend to hon. Members a study of 
the investments' in the first three Plans and 
a study of the rate of national income 
growth, food production and industrial de-
velopment during these three Plans? I 
have got the figures here. They show very 
clearly that the more we invested in the 
Second and tile Third Plans, the more 
ground We lost. A~ regards the Third 
Plan. which was the biggest, it was the 
most disastrous in our history, The Esti· 
mates Committee in its 30th Report has 
drawn the conclusion that spending more 
money on PluM docs not produce the 
goods. 

Our State enterprises are a sad story 
or waste. Bokaro, to which We are now 
allocatinJl: Rs. 11 0 crores, is the bigge,t 
White Elephant in this country. It could 
;lave been dropped altogether from thi. 
year's budget without any harm. The 

factory has not beca put up. Only work-
ers' hOURS have been built. NDIhlns 
would have been lost if those houses are 
allowed to stand and if the project is poII-
poned for five years. Rs. 110 crores 
could have been diverted to the needs ot 
the people, to the needs of agriculture. 
or saved. But because of our commitments 
to a foreign Government on which We arc 
leaning a lot, which we seek to placate, 
it seems that we could perform this ele-
menlary task. 

Hindustan Steel is the biggest of these 
white elephants. We have invested Rs. 
960 croreS in HSL. and it i~ effecting an 
annllal scale of Rs. 130 crores. That i., 
for every Rs. 100 of total capital em-
r·loyed. HSL effects a sale of Ri. 14 per 
annum. As it happened, the Jam~pur 
plant of Tata Iron and Steel Limited 
doubled it~ production from OlIO million 
to two million tonnes some time back. 
AI .that time. Rs. 60 crores more WCl~ 
invested by Tata Steel. At the end of 
the execution of t;le Two Million TOIUIII 
project, their annual additional sales were 
of the order of Rs. 40 erores. In other 
words. Hindustan Steel's sales ratio for Rs. 
100 of capital invested is Ri. 14 crorel. 
while Tata's was Rs. 66 crot"Cs for the 
same hundred rupees of investment: 
These facts have been published in a 
letter published by some friends of ours 
in Ahmedabad. They remain uncballenged 
and cann(lt he corrected. 

Hindusran Steel admits a Io>'s of Rs. S9 
crores during the past seven years. 
(Interruption) 

AN HON. MEMBER: Shameful. 
SHRI M. R. MASANI : It is not shame-

ful. for if the loss had been oaly w'olat 
huve admitted we might have been grate-
ful! Now, Sir. if they had earned 10 per 
cent on the capital invested, as a nonna! 
business enterprise ~hould on its sbare 
capital, they would have got another Rs. 
37 J crores of profit for the country arrd 
its revenues. 

So. the total amount lost by Hindustan 
Steel to this country on the capital inves-
ted is Rs. 430 crores in 5Cven year~. In 
spite of that another Rs. 110 crores has 
been given to Dokaro and State enterpriee,. 
which are a drain on this country, h~e 
_been given 10 Bokaro and State enterpricq, 
vestment. 
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That is why eminent sociali~,s are now 

realising that Indian Socialism is a very 
poor advertisement for what they have 
tried to do in their own country. 

MR. Lee Kwan Yew, the Prime Minister 
of Singapore, one of the most intelligent 
leaders of Asia, happens to be a socialist. 
He came to Bombay to talk to his fellow. 
Asian Socialists some time back and he 
made this remark:-

"It is pertinent to ask :,0W is it that. 
in Asia, countries like Japan, Hong 
Kong. Formosa, Thailand and Malaysia. 
which have bustling free enterprise so-
cieties have achieved succes~. while 
countries professing socialism have fail-
ed to produce satisfactory results ?', 
And then, we had that great socialist in 

our country, the author of the Affluent 
Society, my good friend Mr. Kenneth 
OIIlbraith. He came full of admiratioJl, for 
our pilUlning and our sociali~m. But, 
judpng by his latest book called, The New 
IItdDtri41 Slale, he seems to have gone 
away bitterly disappointed with us. He 
says, talking about our pattern of invest· 
ment:-

"In India and Ceylone, and also in 
some of the new African countries. pub· 
lie enterprises have not. as 10 Britain, 
been accorded autonomy. Here the 
democratic socialist prerogative has, in 
elfect. been fully asserted... India. in 
particular, as a legacy of colonial ad· 
miDisCration, has an illusion ot' official 
omniscience which extends to highly 
technical decisions.... The effect in 
these countries of this denial of auto· 
nomy has been exceeding inefficiency 
in operations by the public firms ...... 
He loes on to say that :-

"In India and Ceylon nearly all public-
owned corporations operate at a loss. 
Tile situation i, similar in other new 
CCRIIItries. . .. One result is that a large 
lIl1D1bcr of socialists have come to feel 
that public corporations arc, by their 
.,cry nature, in the words of a Minkter 
in a western country, 'remote, irresponsi· 
btebodies, immune from public scrutiny 
or democratic control." 
This is a ad cbapter and it is a pity 

that instead of cuttinlt this cancer out. 
. 1hinkinlt of what to do with the State 

enterprises, handing them over to people 
who can run them efficiently, lUIother 
Rs. 400 crores are poured down the drain 
to add to the others that We have lost. 

When the Administrative Reforms Com· 
mission, led by Mr. HanumanthaiYB, made 
its report in January, plead in!! for the 
acceptance of Prof. Galbraith'. plea for 
even more autonomy, the Times of India 
reported from Delhi that the Secretaries' 
Committee had rejected the recommenda· 
tions of the Administrative Reforms Com· 
mission. And why? The Report said :-

"The most important but unstated 
objections is that this would mean an 
abridgement of tbe administrative Minis· 
tries' powers of control and patronage. 
The location of important projects also 
becomes generally a matter of political, 
rather than economic decision." 
I do suggest in all seriousne,,' that tbe 

hon. Finance Minister and the Government 
join with us sometime this Session in hav· 
ing a full length, !lerious discussion on 
what is to be done with! these State enter· 
prises which are ruining the eC()ll()my of 
this country. If mey are to be run from 
now on, let us consider bow they should 
be run. If there are defects which are 
inherent in them, as some of u. suspect. 
let them be handed over, as in Germany 
and Japan, to t;,DSe who can convert the 
lo~s into a profit. 

Eschewing this patb of economy, the 
Finance Minister has cbosen 10 undergo 
a "revolutionary 'cOnversion," as it _ been 
called by the Eco"o~c Times. A J!eI'SOn 
who last year stuck to intellectaal . and 
financial probity and rectitude now comes 
before us converted to wbat I would describe 
as an irresponsible course. 

This Budget is a lamble at ~e "Cry 
best. I am prepared to concede it may 
just come out right. It is a gamble with 
the security and life and fortunes of our 
people. The root cause of it is the failure 
to curb expenditure, as I have already 
shown. 

Therefore, driven to the choice· ~n 
additional taxation whicb is not posaible 
and deficit finance, liIe ea~y path of creat· 
inl!: money with the facilities available at 
the Nasik Printing Press has been ~orted 
to. Acharya Kripaiani some yean aao reo 
ferred to deficit finance as "pick'1JOCket· 
ing." Certainly that is correct, because 
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money is being picked out of the pockets 
of the people when they are not looking. 
I would prefer to call it "legalised counter-
feiting". The only dift"erence between the 
han. Fiaance Minister and myself today 
i~ that even if r do on a small scale what 
he is doing on a big scale. I would be 
quite rightly sentenced to prison, while 
;,e is immune. How is it that a man who 
sawall this last year clearly and set his 
face against it has this year corne to us 
with an inflationary budget? Inflation, as 
we know, i~ anti-social. It is anti-socialist. 
It hurts the poorest people and the people 
with fixed incomes. It helps the specula-
tors and blackmarketeers and the tycoons. 

I apprehend that this country is going to 
pay for this budget in the mO'ath~ and 
years to come in rising prices, economic 
distre~ to tile poor sections of our people 
and the consequent political instability, 
which we discussed only this morning. 

The quantum of deficit finance is tre-
mendous. Let us make no bones about 
it. This i, deficit finance with a ven-
geance-R '. 300 crores last year and R!I. 
.290 croce, this year, i.e. a total of Rs. 
590 crorcs in two successive years, aggra-
vated by the reduction in the bank rate. 
because the reduction in the bank rate 
from 6 to 5 per cent creates credit and 
credit is the equivalent of money. The 
Explanatorr Note on the budget itself 
admits that over-all deficit finance at the 
('.entre ha,: been rising steadily. It was 
Rs. 114.5 crores in 1961 -62 and it rose 
to Rs. 17~76 crores by 1965-66, makin!! 
a total of Rs. 782 crores dU;'ing tile Third 
Five Year Plan period. If to that YOIl 
add the present Rs. 590 crores, you get 
over a twelve hundred of deficit fmance 
already ,,,;cumulated. On top of that, now 
we want to add this new deficit finance, 
this new inflation. 

If deficit financing and inflation could 
have solYOO our problems, we did not 
need the Finance Minister to come to us 
in t 968 with tbis panacea. It has been 
t.ied out from the times of J awaharlal 
Nehm a.M T. T. Krishn8lllschari. It has 
brought the country to its preaeht pass of 
poverI:Y and bankruptcy. Surely. this is 
nol tbe answer to our problems. 

Let IDt appeal, if I may. from Philip 
Drunk 10 Philip Sober. Let me remind 
Ihe Finance Minister of what is said on 

pages 99 and 100 of the Third Five Year 
Plan document. It said:-

"On a broad view of all the factors. 
the limit for deficit finance in the Third 
Plan period has been placed at Rs. SSG 
crores." 

For five years. Rs. SSO crares was felt to 
be a tolerable dose. Anything more than 
that would be a lethal dose. In two years 
-last year and t;lis year-the Finance 
Minister wants us to absorb RlI. S90 
crores of inflationary fiJlaDce, 'ibis 
massive inflation bas to be iudaed 
against the backlog of the past rise in 
prices. Taking the wholesale price index 
as 100 in 1962-63, it rose to IDS in 1~3-
64, 119 in 1964-65, 129 in 1965-66, 149 
in 1966-67 and I~ in 1967-68. That itt, 
our people have had to pay an aver. 
annual rise in prices of 14 per cent over 
the past seven years. Today" nIJIIe eQUIIa 
only 62P of the 1965 rupee. On this 
oppressive burden of inflation, comes tills 
additional impost. I cannot help feeli1lg 
that tbis may prove to be the last stra .. 
that breaks the back of our ec:oDOIIU' as It 
does of the proverbial camel. 

The Government's case hu been ex-
plained by Mr. I. G. Patel, oae of its 011-
cials, at a press conference after !be 
Finance Minister's speech. He hIlS said 
that this deficit finance will not lead to a 
rise in prices. Certain factors, he men-
tions. would provide "a cushion" because 
of which there will be no increase in 
price, next year resulting from the un-
covered Rs. 290 crores gap in tbe Budset. 
11' this was true, many of us would stop 
criticising thi~ Budget. But what is tile 
assumption on which this cUlLhion bas been 
created? As far as I could understand 
the Government spokesman's remarks, 
this cushion would be provided by the in-
crea!ol!d volume of agricultural produce 
which would be rellected in two thinp-
savings and investment from the bisber 
rural incomes and a larger market for coo-
sumer goods which would in course pro-
vide more excise duties and so 011. 

want Han. Members to consider 
wilether this assumption of the Fin/UICCI 
M ini~try is one tha t is justifIed by their 
own knowledge of our country-side and 
rural popUlation. Is this assumption a 
valid one '} 
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First of all, has the agricultural increase 

been sucb as to make us relax, jubilate 
and think that all our problems are 
solved 1 The quantum of increase has heen 
placed at a total amount of 95 million 
tons of foodgrains. But I notice that the 
returns given by the State Governments. 
if totalled up, only come to 89 million 
tons. However, let us accept 95 million 
tons as a fair guess of what tile food pro-
duction is ROing to be. 95 million tons 
is only 6 miUion tons more than the food 
production in 1964-65-nothing to &'hout 
about. Let us be grateful for small mer-
cies, let us be grateful to our peasants for 
what, with all the adverse factors, they 
have been able to give us. 

But, Sir, these are cyclical swing of the 
pendulum up and down. For instance, 
during the two years ending 1966-67. 
agricultural production fell by 16 per cent. 
In 1966-67 it went up again. But, in the 
meanwhile the population has also gone 
up by 71 per cent. Therefore. I cannot 
help feeling Iilat the net outcome of the 
so-c:aIled bumper harve~ is that whatever 
W8$ lost by the farmer has been made 
load and that our food increase has kept 
paGe with our increase in population. If 
that is so, there is very little surplus left 
for additional savings against which Rs. 
300 cror~ of currency can be pumped 
into circulation. 

We must remember that our country, 
unfortunately, thanks to the neglect of the 
Congress Government of agriculture for 
twenty years and its wasting on the steel 
plants thousands of crores of rupees that 
should have gone into irrigation and fer-
tiliser because of the Stalinist obgessions 
of a former Prime Minister, has today 
only 17 per cent of its crop area irrigated. 
Can a country, ;83 per cent of whose 
crop area is unirrigated, afford to say: 
now we have crossed the barrier and every-
thing is going to be all right? Until this 
chank in irrigation is provided, the situa-
tion will always be precarious and the 
danger of grave shortages of food may 
recur even in a year or two again. So 
this temporary increase means very little. 
It is a very fragile reed on which to 
build an inflationary budget. 

As far as I could understand Mr. Patel. 
his point was mat because the volume of 
goods and services have gone up in the 

country, the volume of money can aI!1o 
be increased. But there is a fallacy there. 
The volume of goods and services may 
go up without adding to . the volume of 
goods and services in circulation. Sup-
posing I am a farmer and I double my 
crop, but I go and bury it underground 
immediately or bury the gold that. I get 
for it, it does not add to the volume of 
goods and services in circulation in the 
country. In other words. the money in 
circulation has (0 be balanced against the 
volume of goods and .ervices in circula-
tion. The whole point is. Will the addi-
tional harvest go into circulation in mone-
tary terms? Will it form part of the mar-
ket '? Will i( effect the economic 
process " 

I am very glad that, in order to get this 
surplus into circulation. the Finance Minis-
ter has not done the wrong thing w';lich 
he was advised to do by some urban 
people, and that was to tax the farmer. 
I am very glad that he has desisted from 
thi~ ill-advised step. J am glad because 
it would have been an act of gross in-
justice if, in tho very first year when the 
farmer was getting justice for a change. 
an cflort was made to put an oppressive 
tax on him. Let us consider the fate of 
our rural population. The farmer has just 
come out of two famines in many parts 
of tile country and he is trying to' recoup 
hi~ losses. The farmer's income i, still 
lower than (hat of the corresponding c\as~ 
in the urban areas. The parity of prices 
has been unfair to the farmer for genera-
tions. For the first time. the parity of 
prices has shifted to the rural people. 
Would it be fair then to try to squeeze 
him the moment he has got a fair deal 
for tile first time in recent history? 

THE DEPUlY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): Where is he being 
~ueezed ? 

SHRI M. R. MASANI: 'The urban 
people have denied him a fair price for 
his produce and he is forced to pay the 
blackmarket price for fertilizer, for iron 
and steel and 10 on even today. I am 
glad the Finance Minister bas .. ked this 
question. I will answer him. Iu the 
United States the farmer paYS RI. 2,576 
per tonne for DDT as a pesticide. What 
is the Indian farmer paying for his DDT 7 
It is Rs. 4,SOO per tonne. It he pot being 
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squeezed? Why is it that the urban popu-
lation, why is it that industry is allowed 
to squeeze him to that extent? In fllct, 
e.ven today the price of rice has gone up 
only proportionately to the price of indus-
trial products. Till last year it was still 
lagging behind the rise in industrial prices. 
I will give the figures. The generlll il~dex 
of prices at the clDse Df March 1967 was 
194 with 1952-53 price as 100. The price 
o.f rice lagged behind at 176. TherefDre, 
last year the rice grDwer -I am not talking 
of wheat-was getting less for his tonne 
of rice than what he was getting in 
1952-53. These are gDvernment figures and 
nDt my own. 

The point I am making is that Agricul-
ture is the key to. our prDsperity and our 
future. For twenty years we have neg-
lected it because Df an obsessiDn for heavy 
industry imported frDm the Soviet UniDn. 
The importance o.f agriculture cannDt be 
exaggera1l:d. It is necessary, after twenty 
years of fDrced industrialisatiDn, that we 
turn back to. put DW' basic industry Dn its 
foot, and that is agriculture. Even todllY 
it is neglected. Look at the figures of 
expenditure on industry and Dn agricul-
ture now. In the Third Plan, which 
everyone agreed neglected agriculture. 
agriculture got 20.4 pcr cent Df' the total 
outlay. while industry gDt 20.09 per cent. 
In other words, in the Third Plan they 
were mnning neck to. neck, but the differ-
ence was that while 70 per cent of the 
people were working in agriculture, only 
a small minDrity were wDrking in indus-
try. That was the SDcial justice given to. 
farmers. What is the pDsition today 1 In 
1967-68 it is 23.3 per cent fDr agriculture 
and 23.16 per cent fDr industry, still run-
ning neck to neck. One would have 
thDUaht that agriculture sheuld have been 
given at least twice as much as for indus-
try. That is What it sheuld be, and that 
is why I say it is a bad budget which does 
gress social injustice to the poorest peeple 
in eur country. 

Now the farmer is asked to. gO into the 
market with his surplus savings. But have 
we done so far anythin& to create trust 
01' hope in the farmer? 8as the Govern-
ment gooe to. him with justice, has indus-
try lODe to him. have the banks gone to 
him? No. The farmer is the forlotten 
factor. Now, suddenly, if you ask the far-

mer to come and buy shares, he will not 
do it. He must be aot to the market by a 
psychelogieai process. 

I weuld like to. ask the Finance Minis-
ter this question. Does he think that the 
agricultural policies of his Gevernment are 
such as to. give the farmer hepe and con-
fidence and make him shed his distrust and 
pessimism? I say that the present food 
policies of the Unien Gevernment are re-
actiDnary and are inhibiting the farmer 
frem comin~ to. the market. The price of 
tbe produce is kept down by artificial zenal 
barriers and even from district to. district. 
Second!y, by forced levies and menopoly 
procurement, ne is denied a fair price fDr 
his preduce. 

NDW, until these policies are 
reversed. YDU CRnnet expect the farmer to 
do. anything. You cannet cxpect him not 
to held his grain and sell it where he can' 
Dr cat it. In other words, we have an 
agricultural pelicy which is bound to 
defeat the hDpeS of Mr. Merarji Desai and 
Mr. J. G. Patel. 

If they really want this dose of deIlcit 
financing to be absorbed, then may I sug-
/lest to. the Finance Minister to use his 
good Dffices to. secure a chanl!e in the aari-
cultural policieos which will make them 
saner and mere pregressive. 1 I sugest 
four or five concrete measures to. cope with 
this J!3Il1ble which he has taken and may 
yet prove to. be a success. U dIOse SUR-
gestiens are carried eut, I believe we 
might gct away witheut a rise in prices. 

First ef all, abolish all zonal barriers 
and ether barriers and mllke India a 
CDmmon Market. Tbe whele of Europe 
has become a common market. But our 
country is beinR divided into several 
sovereign States. Secondly, abolish levies 
and procurement measures and let Govern-
ment buy in the Dpen market at prevailing 
prices like anyene else. Let there be a 
floor price, but no maximum price. Now, 
I will be teld "How will rou feed the 
people who. are Dn rlltions 1 How will yeu 
feed the poor people in the towns anti in tbe 
countryside 1" I suggest a constructive 
answer to that. I am not tiUJU!Csting die 
scrapping of rationing yet althouah, I 
think the time is coming when that should 
be done. What I Illuest is a repiKcment 
of the crude, out-of-date, system of radon-
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ing by a system of dual pricinll by which 
only the under-privileged people in the 
cities and villages. that is. those who do 
not have any land at all or those who do 
not pay income-tax upto a certain iilure. 
will be gi ven the ration at subsidised rates 
in fair price shops. Let you and me. Sir, 
not have the ration; let us go and buy in 
the open market and pay a higher price. 
Today. the result of rationing is artificially 
to create a scarcity because, along with the 
poor man who needs the ration. I and also 
my wife will be tempted 10 buy the ration 
lIecause it is cheap! Drive us to the open 
market to buy the grain at a higber price. 
I would suggest that there should be a 
dual pricin!!: policy where the poor people 
arc !tiven the ration and the rest. 80 per 
cent. those who have iOt some land and 
those who pay income-tax. are left to them-
selv~s to buy from the open market in so 
far as grain is concerned. If this happens, 
I suggest you will be able to stop the im-
POrt of foodwains. Your distribution 
policy will be rationalised and it will be 
such as to bring out the foodgrains in the 
coWltry. Mahatma Gandhi had said that 
and his experiment was tried and it suc-
ceeded many years ago. I ask the Finance 
Minister to pick up courall:C and follow 
his own master whom he appears to have 
forgotten in so far as these policies are 
cooccrned. 

SHRI MORARJI DESAI: You have 
forgotten him long ago. 

SHRI M. R. MASANI: I am more 
faithful 10 him than you. 

I suaesl if these Ihree or four measures 
are carried out, it will no longer be neces-
sary to import foodgrains inlo the counlry. 
I think the import of foodwains is a 
scantial and a waste of money. It should 
stor immediately, but it C8l]nOl stop if you 
do not do these things. 

Finally. I support the Finance Minister 
in his effort to create a buffer stock. I 
awee that there should be a buffer stock 
for emergencies. But 1 haVe been trying 
to wonder whetber he is serious about a 
buller stock. He has provided for Rs. 140 
crores expenditure for 31 milllon tonnes 
for setting up a buffer stock. I would like 
him to explain this ftgurebeeause it is 
beyond my intelligence. As far as t can 
mak~ !lut, buyin'l 3t millio:l tonnes 

and putting them away would cost Rs. 180 
.::rores. whether the foodgrains arc Imported 
or indigenous. Where are the silos and 
the storage facilities for 3i million tonnes? 
1 am surprised to find that the amount 
allocated for storage facilities is Rs. 2 
crores. Now. I would like to suggest to 
the Finance Minister to investigate this 
before he replies to the debate. I am told 
that al\ these slorage facilities will requinc, 
according to the figures of the F.A.O. 
adapted to our needs. Rs. 200 crores to 
create storage facilities in a modern way. 
If that is so. it means one of two things, 
thaI either the expenditure sanctioned is 
ridiculous or there is no serions intention 
of seltine: up a buffer stock of 31 million 
tonnes. J would like the Finance Minis-
ter to elucidate this. 

This leads me to put a few questions to 
the Finance Minister which I would like 
him to answer. If the next Monsoon turns 
out to be unfavourable, wbet will be the 
consequences of his gamble? Will n~ 
the Rupee collapse with a vengeance? Will 
not our people lose all faith not only in 
the Rupee but in the whole economic pro-
cess? Will not Industry. which is today 
jubilant. face an erosion of its profits 
through the increased cost of raw 
materials and the increased Dearness 
Allowances caused by the rising cost of 
living? Will nol the knowledge that deficit 
finance is going to raise prices be a spur 
to increased ~culalion and turn money 
away from investment to ~peculation? 
Fourthly. how will he face the State Gov-
ernments. to whom he is preaching the 
virtues which I am preaching to him. when 
he is not practising them on himself. Is 
the cOlmtry not bcin;t taken along a path 
which would face ", witb another Devalua-
tion such as the one we went through only 
two years ago? I think these are ques-
tions which are worth .ponderin!: over by 
my hon. friend. 

There must he ,orne reason why a man 
of principle like my hon. friend, who is 
undoubtedly tryin;t his best. has been 
driven to this reckless and irresponsible 
path. The ans,wer is that when you ride 
a li!:er, it is very hard to dismount it! 
My hon. friend is riding the tiger of the 
old policies of twenty years which he is 
unl&ble to. change or discard. In other 
words, the reason fOr Il1i$ !lad budget iii 
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political weakness at its roots. political 
wealness of Ihis Government. which is un-
able to take banh and realiMic decisions 
which. may incur the wrath of this little 
press~re "roup or that little lobby. Mr. 
OeOf'l:e. Woods. a great friend of this 
countr Y. ~'aid. as much when he came to 
UNCTAD a few weeks allO and I quote 
one remork from out of his very important 
speech. He said: 

"One of the serious liabilities of some 
poor countries is leadership that does 
not lead.". (Laufliltcr) 

I do not want to join them in this laughter. 
I think. if Ihere is lack of leadership on 
that ,ide, there is lack of I~adership on 
this ,ide also. It is lack of leadership on 
the part of all the politicians in this coun-
tT)! which is lettinll down this country. 
While, of course. those who are in Gov-
ernment are primarily responsible. I tbink 
we should be honest enouab to realise that 
tile fault~ that we see in them are. to some 
extent, in lIS also. J will !live two 
examples ... 

SHRr HEM BARUA (Mangaldai): Mr. 
Wood, said that he did not have India in 
his mind when he said Ihis. 

Shri M. R. MASANJ: I happen 10 
leno..... Mr. Georlle Woods. He is an 
extremely charming and polite gentleman 
from whom such a rcmark can be expected. 

I can wve two examples of weak 
leader'hip on the part of this Govern-
ment. On 22nd June. 1966, my collegue, 
Prof. Ranga. and I went and called on the 
Prime Minister at her invitation. She had 
just dnalued the rupee and wanted to 
meet Opposition leaders to discuss the im-
plications. We were Ihe only Opposition 
leader., who went to sec her .... 

SHRI HEM BARUA: He came from 
Bombay. 

Shri !\1. R. MASANI: I came from 
Bombay. 

We were the only Opp~iLion leaders 
who went to see her because all the otber 
oPJlOsition leaders felt annqyed tbat they 
were faced with an accomplished fact and 
they told her that she shouW stew in ber 
own JUIce. We are a chivalrous Party. 
We could not leave a damsel In distress 
without responding 10 her call .. " 

SHRI HEM BARUA: That is why you 
came down from Bombay! 

SHRI M. R. MASANI: Yes; 1 camo all 
the way from Bombay and Prof. Ranp 
came all Ihe way from Madras . . Ollle"u". 
I;oll.<). We took a lot of trouble not only 
in coming but We even studied the subject 
very hard and we gave ber a note on tile 
22nd June. a copy of which ( have in my 
hand. . .. A ~reat deal of elIpert thinking 
and planning went into this note.. (Inter-
mpl;ol/s). We discussed it for an hour or 
more with her and we Iried to educale ber 
on the implications of devaluation. We 
suggested to her certain follow-up measures 
which in our view were essential if deva-
luation wa. to succeed. I will not take 
the time of the House .... (JnterrupliDlts). 
We discussed it for over an hour with her 
and showed her tho way. She promised 
to consider these proposals. One of thom 
was that the export duties that bad bee.n 
levied should be immediately reduced and 
cut out. I am sorry to fay that not one 
of these suggestions--eiel!t sUBICstions 
were there-was !dven effect 10 by this 
Government. Everyone of the measures 
that sbould have followed devaluation was 
completely ignored. It i9 not very surpris-
ing that devaluation has failed in the hands 
of a weak and miserable Government like 
this. On the eve of this BudlCt. tbey 
have laken one step out of those eight. 
Belatedlys after two years of damase, they 
have removed these silly export dudea 
which were levied and which completely 
undid the benefits expected of devaluation. 
All the remaining seven measures are 8ti11 
to be carried out. That was one elqlmple 
of the wretched, weak, miserable leader-
.hip which this country is suffering from. 

The other wa. the payment of Dearneas 
Allowance last year. Last year the 
FinanCe Minister, trying to carry out his 
righteous policies. his correct policies, 
refused to give d.earnes! allowance in cuh 
bec"uae it would be inftationary. He pro-
posed that out of Rs. 61 crore. payable. 
Ro. 31 crore§ should be set aside in tile 
Provident Funds scheme and Rs. 31 crorea 
should be paid in cash, but only after lix 
months in order 10 retard the inftatioury 
effee!. But whal bappened? He wu OWl', 
ruled by his colleagues. by hi, own party 
and his own QQvernmenl becaUSe die ... 
wer~ weak and they were frightened of 
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facing small vocal elements. The result 
was that Rs. 37 crores was paid across the 
counter immediately and only Rs. 24 crores 
were put in the Provident Fund. The 
result was another spurt of inflation. 

15 HRs. 
I come. therefore. to the conclusion that 

this Budget is yet one Dlore example and 
one more testimony to the fact that this 
Government has neither the coura~ nor 
tbe capability to solve this country's pro-
blems. They are not only weak in calibre 
but they are also weak in stren~th, in the 
support of the people. They got only 38 
to 40 per cent of the popular vote in the 
last general elections. 60 per cent voted 
against them. They are frightened men 
and women who know that the country is 
not behind them. That is not the kind of 
Government that can deliver the goods to-
day. What we need is a Government that 
has the majority of the people. two-thirds 
of the people at least behind it. which can 
bodldly face small elements which seek 
their own interests to the detriment of the 
community. 

lbererore, all I can say is that this 
Budget is yet o~ more nail in the Con-
IU_ Government's coffin. The only fear 
I have is that by the process of drift and 
by this process of aggravating the economic 
situation. they are imperilling our young 
poUtical democracy. 

SHRI SHANTILAL SHAH (Bombay-
North-west): I rise to support this budget 
and to congratulate the Finance Minister 
on the proposals that he h&s put forward. 
Tho budget has been framed under very 
difficult circumstances and in an unusual 
situation. and I am sure rtlat the Finance 
Minister has done his best. 

I shbll deal with SoDle of Shri M. R. 
Muani's points. The first point that he 
dealt with was about deficit financing. It 
is true that last year the Finance Minister 
had told ~ that there would be no more 
dc8cit financinll. A number of people 
were afraid that rilid 3S he is he would 
stick to his statement of no deficit financ-
ing and would not do anything else in that 
direction. But now he has become flexible. 
Is he to. be blamed for being flexible or 
is he to. be blamed for being rigid? 

Deficit financing by iblelf is neither lood 
nor bad. It is a remedy which if well 
utilised will certainly give energy to the 
cconomy. If it is not properly utilised. then 
it will do harm. In any economy when 
productive resources are being built uP. 
it is bound to happen that for some years 
in the beginnin~ there will be inflation but 
it must immediately be followed by pro-
duction of goods. Suppo;c you are build-
ing an irrigation reservoir or a dam. It 
may take about four or five years to con-
struct it. During those four or five yeaTS 
it will all be investment only. money going 
into the pocKets of the labourers or the 
contractors or the worker:s which will add 
to their powcr to buy but there will be no 
corresponding J:oods immediately. But 
after four or five years. when incomes 
be~in to come. when the irrigation begins 
to yield results or electricity produces 
goods. then that deficit fmancinl!: will have 
a beneficial result. Therefore. to ,'"y that 
deficit financing is always to be avoided is 
as wronJ: as saying that tbe deficit 
financi:lg is good and it should be 
resorted to. The corre;t criterion in this 
context should be whether deficit financing 
is productive. If it is non-productive. then 
it will be wrong. If the money is ~oing 
to be spent merely on administrative 
expenses or merely on salaries which bring 
no ~oods or services. then it mi/!ht do 
harm to the economy. 
15.04 HRs. 

[SHRI C. K. BHAITAc/lARHA ill the Chair] 

Therefore. if We resort to deficit financ-
ing where it will help production either 
immediately or in the short run, I do not 
see anything wrong in it. It is true that 
our deficit financin~ has not been well 
handled. It is no ur.e. however. Roing over 
the past. but let us see what can be done. 
I had a feelinl, in fact, when I read the 
Economic Survey and read some of the 
speeches or the Finance Minister. it gave 
an impression in my mind which I shared 
with a few of my friends that the Finance 
Minister was preparinll our mind for a 
deficit, an uncovered deficit. of about 
Rs. ISO to 200 crures. Well. he has 
brought it up to Rs. 300 crorcs. Now I 
have a feeling ..... . 

SHRI HEM BARUA: Your feeling was 
right. 



2591 ~neral ButJ,.t PHALGUNA 18. 1889 (SAKA) General Discussion 2592 

SHRI SHANTILAL SHAH: I believe 
he has certain ideas at the back: of his 
mind wbicb perhaps he has no' 
put in his budget speech because he 
is not sure which way they will work: out. 
As I visualise some of those ideas, there 
might be recoveries of tax arrears in the 
corning year w;,ich might reduce the deficit 
in the budget. That can only happen 
once. twice or thrice; it cannot happen 
for ever. Secondly. he might also be 
thinking that there will be better realisa-
tion of tax next year. With a good har-
vest and revived industrial acthity, excise 
duty and income tax might being a much 
hetter income than what he has put in 
the budget I believe ne has something. 
secret lip his sleeve and if his hopes corne 
true. deficit financing may have to be 
there. 

A third pos.,ibility is that he undertake~ 
economy measures which he has not heen 
to do up till now. 

SHRI M. R. MASANI: Why not? 

SHRI SHANTILAL SHAH: It is a 
valid question. I do believe there are 
many areas where thiS is a possible. 
am going to deal with tbem later. I agree 
tnat economy is the. greatest need of our 
administration. We can create money. 
but that doe,' not bring results. The posi-
tion of the Finance Minister is, if L may 
say so, like that of a good housewife. 
Within the means he has at his disposal. 
he must give Us the best food possible. 

Now. it i. true that a good houlkwife 
may go on borrowing. There is no mint 
at her disposal. But if she goes on 1I0ing 
it, ultimatety the home will become bank:-
rupt. In tne same way. if the Finance 
Minister does not economise and does not 
ask US, as he has done, to live within 
our means, we might SOme day come 
iato difficulty. I am bowever convinced 
that serious attempts are made to avoid 
deficit financing. As regards economy 
measures. some might be taken; I urn 
going to refer 10 some bereafter. 

Or if might quite prudent to allow even 
a small amount of deficit financing. A 
little dose of deficit financing is not always 
wrong, does not do any harm. My only 
hope and ellpectation is that he doe~ not 
come forward after six months with a 
supplementary budget of additional IBU-

tion. ThaL is one fear in my mind and 
I hope thaL it will come Irue. If at all 
he comes forward witn a ~upplementary 
budget. let it be a budget of hope and 
not of taxes (Interruption). I am not 
an expert adviser or trained economist. I 
am speaking 3S a layman. 

The first point concerning economy is 
that to which Shri Ma.~ani referred-
defence expendilure. Nobody will grudge 
any amount being spent on protectiag the 
country. That is' fartbest from our mind. 
Our defence forces must be strong, well 
equipped and valorous .... 

SHRI HEM BARUA: Nobody will 
grudge? Pakistan does. 

SHRI SHANTILAL SHAH: When 
referred to 'nobody', I referred LO 'aobody' 
in Ihis country. 

SHRI HEM I:IARUA : I thought he was 
overlooking Peking Radio and Radio 
Pakistan broadcasls. 

SHRI SHANTILAL SHAH: I am not, 
as I said. for weakening the defences of 
the country. But I' will give an instance 
which Shr; Masani also gave. When Mr. 
MacNamara became US Secretary of 
Defence. he abolished a large number of 
garrison,. Factories were examined. a 
number of establishments were cut down. 
'The result was a saving in defenco ex-
penditure without Ihe least detriment 10 
the fire-power and military slrength of 
the country. 

We do agrtc thai we ought to spend 
enough money 10 make our defences 
strong. Ye,'. but what is enough and 
whether ollr defence can be maintained 
at the same slrengt:l with some economy 
and some retrenchment is a matter to be 
considered. If rationalisatioa is good in 
industry, it is also so in defence. There-
tore, what I am suggesting i.: not tbat we 
should economise on defence expenditure 
in a way which will Iwrtl our capacity 
to defend, but certainly there arc avenues 
in which economy and ralionalisation can 
be affected. That IS OIIC source where 
something deserves to be done. I will come 
to the olher economics laler. 

The second point Shri M asani referred 
10 was with reference to prices. It is llUe 
that we are all consumers hut at what 
Icvel shall we stabilise the prices. It i. 
very difficult 10 forecast and to judie what 
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sbould be the optimum level of prices. 
I would suggest that with my little know-
ledee. if "e can bring our economy back 
to the prices which were prevalent two 
yem ago, that is to say. to a level 
before tile two droughts and before the 
two wars. that might be a good level at 
which . tho prices should be stabilised. 
How are they to be stabilised is a ques-
tian.; it might require fiscal measures and 
also mooetary discipline. But the agri-
culturist ,'bould not he the only man to 
.'Ulfer. If the prices are to be brought 
down. as agricultural prices are now fall-
ing. then, the consequences will be dis-
astrous. The economy of any country, 
may be industrial or agricultural, has its 
hase on agriculture. If agriculture is sound. 
,~ady and pros.perous. then our country 
w,ill be sound. steady and prosperous. If 
agriculture is not so, then amount of in-
dustrialisation. any amount of factories. 
is Qot going to help. Therefore. the far-
mer becomes important. 

Now, supposing We reduce the prices. 
of the prices of agricultural commodities 
are allowed to fall, what may happen? 
The farmer will either go from the 
foodgrains to cash crops, or in the alter-
native. he may not put the necessary in-
puis, and not buy fertilisers. insecticides 
and employ water for irrigation. nnd he 
will economise within himself so that 
something is Idt to him, with the result 
tilat the total agricultural production in 
the country will suffer. Therefore. in try-
Ing to briog down the prices. a sudden 
fall in the price~ would be as disastrous 
as a sudden rise in the price,. 

In doing this. we have another eCono-
mic aspect. As agricultural ptices fall. as 
they ha\'e been falling today. and they 
have a tendency to fall. it must he borne 
in mind that the agriculturist and the 
landless labour are also consumers of the 
goocbl. and if the agriculturist's buying 
capaciw is reduced, who will buy the in-
dlJStrial goods? Who will buy the cloth 
and who will buy the transistor? There-
fore. in order to see that the industrial ac-
tivity is kept "t the optimum level. the 
consumers also must have the funds and 
t;1e where withal to buy. At the same 
time, supposing the agricultural prices were 
pUlbed up very hifh, ~I()th will th~ ~-

come costly and other articles of con-
sumption will also become costly. It is 
what may be' called an economic scissors. 
You are between the pricing policy and the 
agricultural production, and agricultural 
policy and industrial production. One cuts 
against the other. aod you will have to 
find a balance between the two so that it 
will lead to a stable economy in the rural 
and urban area in the agricultural and 
non-agricultural sector. It is a matter for 
the economists. The economist has to 
advise and the advice has to be followed. 

My suggestion firstly is that agriculture 
ought to be given protection. not in the 
sense of giving subsidy, etc. But the far-
mer ought to get a fair return. If the 
country is strong in agriculture. tilen the 
rest will follow. Now, Mr. Masani has 
aSked how much of the agricultural pro-
duce will go into the market. Will it be 
as much as the increase in the crop? 
Normally, the farmer keeps in his home 
one year's consumption for food, whether 
it is wheat or rice or any other grain. 
The ordinary man in the village also 
must conserve at least one year's stock for 
consumption at home. For the last !leveral 
years, t:10se stockg have been depleted. 
The first effort of the farmer and the 
small man in the village. taluk or town 
would he to build up his own stock and 
not to hring it to the market. I do not 
expect that all the increase in production 
will immediately come into the market. 
But. at the same time, if it does not go 
into the market, should we allow the 
prices to ri~e beyond what they are today? 

Therefore. it is necessary that there 
should be procurement. and it is neces.sary 
tilat in future another scarcity should be 
avoided. It is necessary to build up a 
huffer-stock so that when prices are very 
high. the buffer-stock can he rclea>led to 
keep the prices in check. These are 
matters for constant vigilance and con-
stant examination of the various factors 
which affect the prices. And if this is 
done. I am sure this deficit financing. of 
which Mr. Masani has made a grievance. 
will he a remedy for the good healtil of 
the economy. and it will not do harm 
which may happen if we are not able to 
take care of this. I wi!ftt good luck to 
our country rather than entertain Ihe feau 
?/hich Mr. MB58ni has. 
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Then I come to economies in adminis-
tration. I hllve referred to defence. I also 
wish to refer to the public sector. Mr. 
Masani referred to Hindustan Steel mak-
ing a loss. On tile top of it. a few days 
ago they gave an advertisement in the 
ne~spaper~ which was totally misleading. 
If anybody, who read it did not look at 
it closely. he would have felt that the 
Hindustan Steel was doing well. They 
have mixed up the figures for 3 or 4 
years. If Hindustan Steel are not doing 
well, is it not better to say so rather than 
spend money and put in an obviously 
misleading advertisement 7 If an industry 
is not doing well, they: ~ould say that 
they will improve and not create an 
Illusion that t:te industry is doing well, 
When it is not. 

Mr. Masani said, they do not make a 
profit. I will point out another thing. 
Government borrows, let us say, at 6 per 
cent. The return from the public sector 
is 3 to 4 per cent. 

SHRI M. R. MASANI: Half per cent. 
SHRI SHANTILAL SHAH: Even if it 

makes no profit every year, there will be 
loss. because the total inve~nt does not 
bring a return on the capital at the rate 
at which Government has borrowed the 
money. If it brings a return at the rate 
at which we borrow, we shall break even. 
If it does not, we will be incurring a 
permanent loss. Someliling ought to be 
done to bring these public sector under-
takings into a good financial shape. 

I come to publicity. I do not know 
how many Members of Parliament read 
all the papers they get. I got a lot of 
thin~ and even if I were to read all the 
24 hours, I would not be able to read 
all of them. I agree that Government 
viewpoint should be explain to the public. 
'IlIere are technical matters on which the 
people ought to be edUQlted, I agree. But 
mere propaganda coming from Govern-
_nt source does not c:arry conviction. I 
would lay down a test. Suppose 5000 
Qlpies of a magazine are beiDl distributed. 
III. the end of tlle year, please put in a 
business reply card !laying "If you wish 
to continue please return this card". If 
tile reader is interested, be. wiU aend it to 
you. It he is not interested, please cut 
down the printing. This tYPe of econOlllY 

can be made in every department. If 
there is a proper examination. economies 
should be ~ible, 

I will now refer to a point which has 
Ileen. very much agitating tbe labour In 
Bombay and Ahmedabad in Maharashtra 
and Gujarat. That is with reference to 
I.he textile industry. 

SHRI K. N. PANDEY (PadrauDa): 
Knnpur also. 

SHRI SHANTILAL SHAH: Yes. I 
thought Madra$ also deserves the same 
consideration. But I mentioned Gujarat 
and M aharashtra because I have a little 
closer knowledge about theS'e two Sta_. 
It is true that some of thoSe textile mm. 
were mismanaged. It is true in some c:aaes, 
those in charge of tbe management did JIOt 
hu>'band their re.sources. But what is tbe 
fault of the person employed? It is DO 
use saying, this man has mismana&ed, 
therefore take away tile Dl8Daging 811CDCY; 
or, he has committed defalcation and so, 
send him to iiUl. It is the emploYmeDt, 
continuous production of goods aDd 
income to GoYernment through excise 
which are mailers of seriou~ "uDccrn to 
all of us. 

It is quite possible that in the coming 
year, the textile industry may have a 
betler time. There are two prospec13 for 
il. Firstly. the price of cntlon. may raU 
below the present level to the level which 
) said was good enougit in 1%5-66. It 
is also pos!lible that with the fall in the 
consumer price index, DA may go down 
and there may be a better margin to the 
industry. But both these factors will teke 
at least a year to have any eff«.t. I do 
not think the textile industry in Gujarat 
and Maharashtra has energy enough to Jut 
ODe year. There are certainly some ~ 
good units which will survive. But. as it 
is, the dislress today is very gre&( aD4 I 
would suggest in all seriousncss that at 
least a temporary relief for a y~ oaabt 
to be given till they regain their MTeIIIlh 
and are on their feet aeain. 

I· find that a provision for R.. Ii crores 
has been made in the Budeet for Ih6 pre.-
posed Textile Corporation. Half of it III 
as equity share capital and the oIbu IIslt 
is put down as loan. Would it be possible 
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to see that the whole of it becomes equity 
capital, because if half is share capital 
and ilalll is loan the borrowing capacity 
disappears and if the whole were capital 
then the borrowing capacity to that extent 
will be increased. Rs. 11 crores for try-
ing to rebuild the textile industry is a 
mere fieabite. Today in Bombay there is 
a textile unit consisting of six different 
units. They are making a loss of ks. 
Ii crores per ·year. If it is to go on at 
this rate the whole of the money set apart 
will be swallowed by that single unit in 
a single year. Th~refore, that is no remedy. 
For the time being it is all right. If a 
person is sick. let us help him till 'he reo 
gains his health. 

Let us consider what they did in other 
countries. tn the United Kingdom. when 
they found that their colonies were be· 
coming independent or were about to be· 
come independent and they would be 
losing their market in textiles. they reo 
organised the whole textile industry in 
Manchester and Lancasilire. At one time 
they used to export to India dhoties and 
sarees. Now they do not manufacture 
grey, they do not manufacture dhoties and 
sarees. The whole industry has been so 
re-organised that they today import grey. 
do dyeing. bleaching. fini~hing. sanforizing 
and other processes and then export their 
1inished goods. 

What is happening in tile,c areas? 
Textile mills are coming lip in almost 
every State in the countr}·. Textile mills 
are coming up also in Africa which was 
a traditional market for our textile goods. 
I do not know how long we will be 
able to compete with Pakistan, with Hong 
Kong and China in exporting our goods 
to thOl>'e countries. TIle result would be 
that the' textile industry if it is not able 
to compete will go into ruins. I am 
sugaesting something like what was done 
in the United Kingdom. There the in-
dustry, labour and government all com-
biDed in the reorganisation of t;,e whole 
industry. A number of persons were 
thrown out. but the Government and the 
trade unions looked to it that they were 
re-trained and put into the same industry 
in s~ other proce,'s or in other industry 
where re-training was easy and could be 
done within a .hort time. I am of the 

view that the textile industry particularly 
in the mofussil areas will not be able to 
stand the strain of the present economy, 
Most of the mills began as ginning fac-
tories built up by person~' dealing in 
cotton. Taose ginning factories became 
spinning mills and those spinning mills be-
came weaving mills. All that continued 
till it was profitable. But that machinery 
has not been renovated. It does not re-
quire any expert knowledge, if an ordinary 
man enters a textile mill he can say that 
a particular mill is sick and it is beyond 
redemption. In such cases the only possi-
hie solution is to scrap that mill and 
build another if you want to give employ-
ment. But to say that all the sick mills 
can be put into health merely by giving 
money Ihrough a corporation is a remedy 
whicil may for some tiDle be good ..... . 

SHRI MORARJI DESAI: That is not 
the idea. 

SHR( SHANTILAL SHAH: I hope it 
i~ not 00. 

SHRI MORARJI DESAI: It is not. 

SHRI SHANTILAL SHAH: will 
accept it. 

Now I will come t<, some part of the 
budget which I consider a bitt.... pill to 
swallow. Having heard the budget and· 
having read the reports accompanying it. 
1 have come to the conclusion that the 
pill. Ihough biller. ought 10 be swallowed. 
I am not referring to caoclates. I am 
specially referring 10 the postal rates. As 
I said. T have come to the conclusion that 
I',is biller pill ought to be swallowed. But 
whal I am saying is that the pill may be 
nutdo small that it may dissolve easily; it 
must not be so long in the mouth that. the 
billernes. will last too long. . 

Here I make two suggestions. The 
Tyagi Committee has . .:aid that a large 
number of post offices whica are makinl 
losses have been continued and are Iikoty 
10 be continued for ten years. Now, why 
should an undertaking which run._ on com-
mercial lines continue a post office which 
h running at a los, for ten years? 'Ibe 
Tyagi Committee has stated, in two 
or three years one is able to judge whether 
a particular post office is going to make 
its way or not, If it is not going to make 
its way, then the village teacher can be 
entrusted wilh the running of t~at post 
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oIIicc. He will be only too happy to Jet 
a little more remuneratioo, the villalDfll 
will be happy that the post office continues 
~Dd the undertakins: will not lose heavily 
on that post office. 

The post office is being treated as if it 
i. a charitable social service organisation. 
There are business Bnd industrial organisa-
tions which ought to run on profit. Then, 
tbere i, public charity on which you spend 
but do not hope to earn a profit. Then, 
there i, public utility where you mav not 
make a profit, but you cannot afford to 
make a loss for a long time. In such cir-
sum.tances. what is to be done? A public 
utility may not make a profit, but liS the 
Commiltee has stated. if the postcards had 
Lo be subsidised by 40 per cent., newspapers 
ought to be subsidised to a lesser degree, 
who pays fOI" all this? Either the con-
.'lImer of the postal services pays or the 
~cneral taxpayer pays. In these circum-
slances, what I would suggest is this. I 
understand that the Bctual cost of the post-
card will be about 8 paise and with the 
cost of transport it comes to 10.73, as 
mentioned in the report. Since then it must 
have become \l.73. So, even then there is 
a loss. But at least the cost of manufac-
ture of the po.tcard ought to be recovered. 
There is no reason for subsidisin~ beyond 
that level. Therefore I have said that the 
pill though bitter ought to be swallowed. 

Even then the price of the postcard in 
India will be cheaper than the price of the 
postcard in many other countries. In An-
nexure III of the report there is a very in-
tcre.~ting document which gives comparative 
prices of the postcard in other countries. 
I do not want to read the whole of it but 
one thiog which strikes ~ forcibly is the 
price of postcard in USSR. It has been 
Slated there that the postcard in USSR 
C05ts 10 kopeks. In the margin it is men-
tioned that it. i. equal to 83 paise. If we. 
therefore. raise our price to 8 paise. even 
then we shall be paying only one-tenth of 
what they are paying. Assuming that the 
Rus.hlns are ten times richer than us. even 
tben we are char/ting less. I hope our Com-
munist friends, who plead for the poor men 
will rcad this part .... (lnterruptiollS). I 
do not wish to eoter into a political argu-
ment. Whatever is Russian, in their eyes 
It is glamorous. They are so dazzled by 
the Jllamour that they lOse their sense of 
perspective. 

Take the case of newspapers. In India 
the newspapers arc charged 2 paiae as poit-
&(Ie. In Russia it is 1.2 kopeks or 10 
paise. Last year there was a propcIftI to 
increase it to 5 paise. When there was op-
position, it was dropped. 1bls year the 
same proposal has been brought in. I can 
speak with some knowledge of the news-
papers. The 8-page newspapers which are 
published in the cities do not depend very 
much on the post office. They have a city 
edition and their mofussil edition is despa-
tched by rail or plaue. The Tlmea 01 
Illdia or the Hilldustan Time" do not care 
very much for the postal services. It is 
the newspaper in the district tOWD which 
has to send its paper by post. Take Kutch 
r"r c1tamplc. E1tcept for a small stretch of 
railways. there is no meaDS of communica-
tion except the post office. So, they have 
to send newspapers only by post. What I 
would suggest is that the rate for 8-pase 
newspapers may be raised from :! to 3 
paise. but for newspapers of less than 8 
pages, newspapers of only 4 pages or 6 
paees a lesser rate may be charged 10 thet 
the small newspapers which are circulating 
in the districts will not be affected adversely 
I'!\' this measure. 

There is one more suglle'tion that I want 
to make and that is about local postal rates. 
I understand that the post· office levies are 
not based On the distance. The dishlllce 
from here to Mathura may be less and 
from here to Amritsar may be more. But 
the postcard is carried at the same price. 
What is the justification then if tbe postcard 
is carried from Bombay to Bombay at a 
lower rate? Why ShODld it be charaed at 
a lower rate? Either take a radical view 
that we will charge according to the distance 
or take the view that. irrespective of the 
distance. the same charge will be levied on 
everybody. There is no point in sayins: that 
within the city. a lesser charge, and outsicle 
the city. a biCl'cr charge. 

SHRI MORARJI DESAI: Not DOW. 
SHRI SHANTILAL SHAH: If I am 

wrong, I am very 'orry. 
My sugj!cstion. therefore. is that there is 

no reason why 1\ public utility service 
should run into a loss. I wish. to assar. 
the Minister·incharge of CommuDi,--Uons 
that as far as I lind my constitueau are 
c"ncerued, we can say, this canDol 10 on 
makin~ a loss.. The posto()ffices muat 111:'1 
their hnance, fight. My only SuacstiOll I!I 
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that people should have a pill a little smal-
ler. bitter it may be, so that they can swal-
low it more easily. 

This is all I have got to submit on the 
Budget. 

SHRI C. CHITTYBABU (Chingleput) : 
Mr. Chairman. Sir. at the outset I am very 
sorry to say that the Honourable Minister 
of Finance has placed a deficit budget for 
315 crores of rupees for the year 68-69. 
1be Hon'ble Minister has not even left the 
small children from the tax by way of 
tllX1ltion to confectioneries. 

I do not know when Mr. Morarji and 
Dr. Ram Subagh Singh wrole in postcard 
last, that too at their own expense. Im-
mediately on assuming office Dr. Ram 
Subagh said that he would reduce the rate 
of post card from 6 paise to 5 paise. His 
promise is not fulfilled by Mr. Morarji 
in this budget. 

The Finance Minister expects to raise 
about 60 crores of rupees by way of taxa-
tion. I do not know how he is going to 
moet the balance. He may have to mint 
more money from Nasik as he had done 
before. This will have an adverse effect on 
the budget of the State governments. Great 
damage to the state budgets will be caused 
by minting more currency. In this con-
ncetion I wish to inform the House that the 
Chief Minister of Madras, Arignar Anna 
had presented II Surplus budget thus satisfy-
ing the assurances made by him at the time 
of elections and also controlling the price 
level in our state. For the information of 
the Finance Minister I wish to slate that 
most of the Southern slales have placed by 
only surplus Budgets. The Budget present-
ed by Mr. Morarji will ruin the State Bud-
ij:1a. It is virtual sabotage of the State 
bud"ts. Further Mr. Morarji with his 
hold on the Reserve Bank of India i~ 

throttling the State Govts. by not allowing 
overdrafts from the Reserve Bank to the 
State Govts. Fortunately for him and un-
fortunately for others Mr. Morarji is in 
poaession of the Naslk press. IncidentallY 
I .ay state that the State Gov!. of Madras 
is DOt contemplating any request for over-
draft from the Reserve Banlt. 

A country's economy is either based on 
Agriculture or industry or both. We have 
been miserably failing in Agricultural pro-
4uction. Still we need the PL 480 assis-
tance. We are importing foodgrains from 

USA. May be, in the near future We m'ay 
import Chappathis. Mr. Morarji'~ claim 
that there would be bufferstocks carrie' no 
conviction. Again in the industrial field 
it is yet another case of miserable failure. 
Here we have the peculiar situation of 
having had three 5 year plans and the 
Gov!. faced with unemployed Engineers. 
The cause for these ills can be directly 
traced to the faulty planning. The plans 
have been made for 5 year terms. It 
hecomes too late before the Gove.roment 
could correct the faults in the planning. 
What is the sanctity about 5 year terms'! 
Why not we have 2 year plans. Thi~ wiH 
have some positive advantage. We may 
be able to formulate the subsequent plan 
in tbe light of the results achieved in the 
previous 2 year plans. The Government 
may if need be think of having General 
elections onCe in 6 years, so that th rct: 2 
year plans are completed between OIIC 

General election and the other. The State 
Govts. should be given more power, to 
implement the plans. For achieving .ome 
positive results even in the 2 year plans 
the State Govts. should be given more 
powers. There should be considerable de-
centralisation of powers from the ccntre, 
to States. The States have in fact. heen 
demanding for increased powers. 

Now-a-days we lu:ar a lot of talk of 
National inte)!ration. The Finance Minis-
ter being a senior person in GoV!. is aw--4TC 
that there is considerable regional imbal-
ance in the location of industries. GianI 
industries are located in the North and 
as a result employment potential and the 
standard . of living in these areas have 
increased. Why should not ~vernment 
think of spreading industries throuj1bout 
the country? Instead of feeding a white 
elephant like Bollaro in North tile GoV!. 
should establish steel plants in Salem, 
Vizag and Hosur, in South. This will 
greally satisfy the people of Soutb. Por 
this tbere should be a give and take policy. 

Recently the Chief Minister of Madras 
requested the Central GoV!. for setting up 
a factory for manufacturing electronic 
equipments involving a capital outlay of 
10 crores and which will provide employ-
ment for 3500 skilled workers. Secondly 
for the location of heavy plates and vea-
sels project in the Slate with the Ruma-
nian collaboration, thirdly the second unit 
of Indian Telephone Industries. These 
things sbould be done to enable the State 
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to IOlvethe unemployment problem and 
improve the economy of Tamilnad and 
alap the whole of India. 

The FiBance Minister is aware that all 
the state Govts. owe considerable money 
to Central GoYl. towards the loan, and 
this heavy burden is causing considerable 
strain on the economy of the States. I 
would request the Finance Ministu to 
write oil the 103m given to State GoVls. 
for the put ten years or at least flv" years. 
Rut I am not hopeful whether Morarj; 
known for his adarmoncy will show any 
c1~ncy. He had even bluntly turned 
down the request of the Cbief Minister 
of Madras for a moratorium 00 the loan, in 
view of the heavy committment of the 
Tamilnad Gov!. due to the one rupee a 
measure programme. Today on the Ooor 
of the Hou", r as>ure the Finance Minis-
ter that if he would give Madras Gov!. 
R,. 10 crorcs '" subsidy for agricultural 
rurposes. the Govl. of Madras would ful. 
fiI tbe maximum demand of our neighb· 
lmr5. 

The Finance Minister who believes in 
"xtracting every paisa from every source 
should also see that wbatever his mioistry 
owes is also paid promptly. Huge amount, 
as service charges to tbe Madras Corpora· 
tion arc due by the Central GoYl. Though 
such dues have been paid to the Bombay 
and Calcutta corporations, the Corporation 
of Madras is ~et to be paid. During my 
Mayoralty I came to Delhi and could get 
jlJ8t 2 lakhs as first payment in 1965. The 
entire oorporation of Madras i. greatly 
a~ated due to the non receipt of the 
amount from 1954 to 1~67, even though 
... cvera1 reque~h were made. 

Sir, Mr. Morarji and Gold, they say. go 
together. But his Budget speech is silent 
about the all destructive gold control. The 
Gold control h", brought untold misery 
ana s"'fering to hundred, and thousand, 
of Goldsmiths in IIlis country. There h 
much harassment by the officials and the 
1,'Oldsmiths' life has become miserable. r 
request the Finance Minister to go into the 
working of the Gold Control from the 
human angle and not from Morarji angle. 

Handloom industry is one of the major 
vocations of the South. The export of 
haodloom cloth has been l"eat1y all'ected 
hy the taxation policy of the Centre in Ihe 
pall There i. a beavy fall in the export. 
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and consequently the weavers are in II 

sorry plight. The bleeding Madras wa' 
exported in good quaotitie& USA. N_ 
due to the fall in export of "bleediq 
Madras" the weavers are sheddina teen of 
blood. Govt. sbould think of giviD!: ex· 
port incentives to individual weavan ad 
also .to co-operatives. The Union Oovt. 
should see bal a world market is creaJcd 
for Handloom products, 

Before concluding I would like to add 
a few words about my constituCIICY. The 
Kalpakk.am atomic power station hU not 
been provided with adequate fundi. The 
progress is very slow, and only reeideotial 
accommodation is goina up. The Eqi-
neen< . are doing clerical wor.... 1'hel'e is 
no sign of any machinery or anything 
connected with the station, other than liv-
ing quarters. The work tumed out is 
disproportionately small when ClOIIIPared 
to the large establishment. Therefore. 
there is a clear need for a parliamentary 
committee to go into the work of the 
power station proper. The annual pro· 
vision of funds is also quite inadequate 
and it should be raised .uitably. There 
should also be provision for layina a rail-
way line from Chingleput to Kalpakkam 
via Madras. This is quite n~ for 
the Atomic Power Station. Instead of the 
provision for the siding at Chinalepul, a 
regular line may be provided to Kalpak· 
kam Atomic Power Station. 

I can take pride in having four maior 
tourist centres in my constituency. They 
arc Mahabalipuram. Vedaothllnaal. the 
famous KI~ncheepuralll and lastly -thoo town 
of eagle wor.hip, Tirli.lr.alikuDliram . 
Mahabalipuram with its remarkable paI-
lava arcbitecture is as famolls as Aianta. 
if not more. It has alway. attaroctcd too-
rists of the worM. So also Tirukalitun· 
dram which is on the way from Madrea to 
Mahabali-puram. Unfortunately in apile 
of heavy Irallic these point' are not con-
nected by rail. It is upto the Tou",,1 
Minbtry to put its weight for the establish-
ment of a circular railway from Chiogle-
put . Tirukalikundram . M ahabaliporam· 
Tiropporur . Kelambakkam . Tambaram. 
Again. the Pallava temple and tbe inimit-
able architecture with a great bilJtorical 
back round could well provide for a Sound 
and Ught show as is done in DeIhl at the 
Red Fort. Such a 5how will attract _ 
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tourists, and the Finance Minister can 
hope to have a sizable increase in the 
foreign exchange due to the increased flow 
of foreign visitors. 

Kancheepuram silk saris. as the Prime 
Minister may be aware, are famous 
throughout the world. The Union Gov-
ernment which earns foreign exchanp by 
the export of these saris does nothing to 
help this industry. The silk -sari-weaving 
industry in Kancheepuram needs active 
help from the Centre. The Union Gov-
ernment should establish a zari industry in 
Kancheepuram. to enable the silk-weavers 
to get zari easily and cheaply. At present 
they have to go to far 011 places for the 
purchase of zari for the silk-san-weaving. 

In my constituency there is a big river 
calIed the Palar. LiteralIy it means the 
river of milk. But it is neither fulI of 
milk nor fuU even of water. It is .. river 
of sand. This is due to the fact that the 
waters of the Cauveri are withheld by 
MysQre. Foreign experts who have ex-
plored the bed of the river Palar have 
stated that there is a very large quantity 
of water down below the bed of the river. 
I request that the Union Government 
should formulate a scheme for the utilisa-
tion of this water jar agricultural purposes. 
The underground water is stated to lIow 
into the sea without serviog any useful pur-
pose. This matter was brought to the 
notice of Dr. K. L. Rao personaUy by me. 
and I hope the eminent engineer-cum-
Minister will look into this immediately 
and formulate a scheme in this regard. 
This scheme would greatly benefit the 
people of Chingleput and North Arcot 
districts. 

Today. we hear. day in and day out, of 
many disputes in our country. Some of 
these can be traced rightly to our Con-
stitution. Our Constitution bas been 
amended many times. sometimes to suit 
tlie need of the people and manv times 
to suit the needs of Government. In spite 
of so mnny amendments there are many 
controversies which could not be solved. 
We have controversies, for instance. on the 
powers 0( the Speakers, on the 1)Owel1l of 
the Governors and the President. I feel 
that the urgent need of the hour is to 110 
into the working of our Constitution with 
a biph.powered committee of eminent men 

who oould suggest suitable modifications 

and amendments to the Constitution. The 
countrY's administration is passing into the 
hands of the younger generatiOD IIIId we 
need a dynamic Constitution 10 suit the 
changing pattern of the federal sel-up. 

Before I conclude, I would once BPi n 
request the Finance Minister 10 recon-
sider the tax structure and the burdca. on 
the commro man. 
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MR. DEPUTY-SPEAKER: The bon. 
Member may resume his speecb on Mon-
day. We have to take Private Members' 
Business now. 


